197 Re. C. A. (Query)

attention notice tabled by me and Shri Indrajit
Gupta on the supply of arms by USA to Pakistan
is pending, because we never gave a calling
attention notice on the supply of arms by
USA and USSR. The supply of arms by USSR
was in 1968-69. That is no more news, that is
by now a story, but this is of recent occurrence.

MR. SPEAKER : All these were ballotted.

SHRI S. M. BANERJEE : In the last ses-
sion there was a calling attention notice on the
supply of arms by USA to Pakistan. That was
at our instance. But here both have been
clubbed. We want our calling attention to be
admitted separately, so that we are able to say
something about this nasty deal with Pakistan.

SHRI H. N. MUKER]JEE (Calcutta-North
East) : In regard to this matter, the concerned
rule, rule 197, is very clear that not more than
one matter could be there in a motion.

SHRI INDRAJIT GUPTA (Alipore) : One
of the matters took place one year ago.

MR. SPEAKER : This is one matter, ziz.,
supply of arms by other nations.

SHRI H. N. MUKERJEE: I do not mind
at all a diseussion of the matter, but my first
submission is that two matters have been juxta-
posed, and my second submission is that the
matter of the supply of USSR arms to Pakistan
had been already on the anvil of the House in
the last session, and again to bring it up when
it is no longer a matter of recent occurrence is
not proper. Therefore, let there be a discussion.
If the House wants a discussion on the USSR
supply of arms to Pakistan, nobody is against
it. I cannot stand in the way, and I do not,
but I do try to stand in the way when I believe
that formally some rules which should be res-
pected are not being properly respected.

MR. SPEAKER : There were two kinds of
motions. One was on USSR, the other was on
USA.

st fra ==\ (waEAY) : fager
T ArA wgr ar f5 fe@r & wifar
T W § e afer ¥ dver guw
I FIGT AT § A AT FAST AG FA
gl a9y w31 2 FF g Tiw smeA
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Faq FT ¥ § 1+ &9 A T a1y
Mms fedY ey & 33% T aww
g F< fay & | 93 qTEaT Faw @
o A0 wdar @ oA o &
TOFT AATG ) g7 ¥ gAR Afeq fogy
ImT ¥ 39 fay five Qoo ¥ fF
afewr gard gEr A F T

MR. SPEAKER: The motion by Shri
Kanwar Lal Gupta covered both these count-
ries. Besides that there were many other
motions, and I am told by the office these are

all identical on the same subject. So, they have
been covered by this motion.

SHRI S. M. BANERJEE : One is a story,
and the other is news.

=t g o= |1 qahEr S gfaarz
2 g7 & ag surar afr SR § ) gara
HAT J 38 A9 S FAAFT F g9 IS™AT
WMEIITRN AT AT AR |

12.10 hrs.

CALLING ATTENTION TO MATTER OF
URGENT PUBLIC IMPORTANCE

SuppLY OF ARMS TO PARISTAN BY U. S. A. AND
U.S.S.R.

&t wax @ I (fren @ww) ¢
Fe1 wgag, § sfqavaAra AVF "qIeq
F famfafes fawg £ s Rfassed
#AY %1 sara feamar g sk swwdar syar
g fF ag za ary ¥ ox awew

‘g ST FTAAFT A Fifa-
g gmsaId) gy |9 gy qufs-
T A g @ oaers e
ST q9T qIfFEIE FY IT [EAI-
@ 1 Aa T fagg AT F@ Ay
T 17

L)
THE MINISTER OF EXTERNAL AF-
FAIRS (SHRI SWARAN SINGH) : Govern-
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[Shri Swaran Singh)

ment appreciate and share the concern of all
parties in Parliament about the latest announce-
ment by the US Government regarding
American supply of arms to Pakistan. The
result of this decision may well be that Pakistan,
which is already over-armed, will use this accre-
tion of armed strength to threaten India instead
of trying to settle differences peacefully through
bilateral discussions.

2. The House will recall that in 1965 the
US Government had imposed a ban on the
supply of lethal weapons to Pakistan and India.
On September 30, 1970, we were officially in-
formed that the United States Government
had decided to make an exception to this ban
and to supply to Pakistan some aircraft and
armoured vehicles in replacement of losses and
natural attrition. We lodged protests with the
US Government through their Ambassador
here as well as through our Ambassador in
the United States. The US Government had
given us an assurance, and later made a public
statement, that this sale would be a one-time
exception to the ban.

3. The American Government has told us
that they have offered to sell to Pakiston six
F-104 type star fighter-interceptors, 300
armoured personnel carriers, seven B-57 bom-
bers and four maritime patrol aircraft. These
are sophisticated offensive military hardware.

4. In reply to our protest, the American
Government has tried to justify its decision by
saying that no great significance should be
attached to this replacement of items of equip-
ment and that this sale was to meet Pakistan’s
defence requirements. We have pointed out
that we are unable to accept these arguments.
Pakistan has repeatedly asserted that India is
her only enemy. As the House is aware, India
has, apart from signing the Tashkent Declara-
tion, made repeated offers of a No-War Pact to
Pakistan and has taken several initiatives for
norpalising relations with her. Pakistan has,
therefore, no ground to apprehend any threat
from India ; on the other hand, it is Pakistan
that has committed aggression against India
since independence. Certain Pakistani leaders
who held high office in 1965 have been proudly
asserting during their recent clection campaign
that it was under their leadership that Pakistan
had started these conflicts with India.
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5. According to reliable estimates, Ameri-
can military aid to Pakistan from 1954 to 1965
was of the order of 1.5 to 2 billion dollars.
What is particularly disquieting for us in this
deal is that the United States triesto justify it on
the ground that they are replacing the equip-
ment supplied by them which has become
unserviceable with use and time. The mere
acceptance, in principle, of any responsibility
for replacement becomes a cause for grave
concern. But for American arms aid to Pakis-
tan, the sub-continent might have been spared
more than one destructive war.

6. Past assurances that US arms to Pakistan
would not be used against India proved worth-
less, and this time even such an assurance has
been omitted. This shows that US Govern-
ment itself believes that these arms will be used
against us. Such a step will not only increase
tension on the sub-continent and lead to an
arms race, but will also make Pakistan more
intransigent towards India and render norma-
lisation of our relations with Pakistan more
difficult. The US decision, therefore, is all the
more regrettable particularly at this juncture
when we were beginning to sce some hope of
normalising relations with Pakistan in some
fields.

7. When the USSR supplied arms to Pakis-
tan in 1968-69, we protested to them. We
pointed out to them that their military equip-
ment, in addition to what Pakistan had already
received from America and China, was
obviously for use against India. At that time the
USSR Government assured us that their arms
supply to Pakistan was not intended to hurt
India but might help in persuading Pakistan to
normalise relations with India. We did not
agree with this assessment. We, therefore, con-
tinued our objections with the Soviet Govern-
ment. We are glad that the Soviet Govern-
ment have given consideration to our repre-
sentations and informed us that they have not
supplied—and do not intend to supply—any
military hardware to Pakistan in addition to
that already supplied in the past.

SHRI ‘M. L. SONDHI (New Delhi) : Sir,
a point of clarification. What is an armoured
personnel carrier ? (Interruption) Please allow
me to understand the vocabulary. He
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mentioned armoured personnel carriers.” Are
these tanks or are they something different ?
What are armoured personnel carriers ?
(Interruption) What is the harm in knowing
it? If he mentions some word which does not
exist in the English dictionary, why do you
prevent me from seeking a clarification ? I do
not understand it, and nor any of the Members
here. I cannot understand his vocabulary and
language. Itisa point of clarification. What
is the meaning of this term ? I have been read-
ing the English language for some time. Sardar
Sahab also studied in Jullundur. (Interruption).

MR. SPEAKER: Members should not
speak without my permission. I am sorry I
have to follow the rule that the words of Mem-
bers who speak without the Speaker’s permission
will not be recorded. I have said that pre-
viously on many occasions.

Now, Shri Kanwar Lal Gupta.

SHRI M. L. SONDHI: What is the harm
in trying to know the meaning of that term,
Sir?

MR. SPEAKER: Order, order, Shri

Kanwar Lal Gupta.

W ®IT AW A : JEAF AN,
Fuadsr ¥ qiffea & gfaat [ Fr
ST FT0r qarar g, Say  fEEY o I
Fr agest A § 1 awQFT ¥ wrfewE
Y AR FeAa1§ FW@E IA IE A
gfrar &t gay &t SHIHET F1 F T
ar Se qgars B, e g ¥ ey
qifeeara &1 gfaare acard #1F F
e &1 s F g iy v §F a e
S qfrsr & @A T AT qEAr
SgAT g

FaqFr Fgar g 5 ag aF-azw
TRET § | IUT ®@ A W arfew™
# agy ghamz g Y § 1 09w
FOT AW F SR & aEg, g
& QI8 W gg SAY gu ot f arsar

ot qifsea ar gfaare g #3 @
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gk a3 qidfa ¥ I W mifream
¥ gfamt s @ & aifsmm w1 91
T At § AR T gfawie fggam &
& fgars sedmmer @, oifsna &
gz geard #T R E 1 o uwHo qo
¥ aifseardt orE ¥ gars erge w5
forft ¢ oF fazdr & Far

“Pakistan will use American arms to force
India to support the Kashmir issue.”

7%, 1970 #§ Affeiz-3Ad wasy
Tdo I ?r,naﬁv?ma F & awawr
FIG I UF FALT F gAY FaT ¢

“....that Pakistan has used the USA arms

against India in 1965 war, and it will happen
again.”

A AT gu A afa< ¥ 3y a@ 3w
fFe™ & g9 g9 e T F Q@
g ? 7 ag gard wiw arfae ¥ fiar-
foraras &Y frrret =¥ & ? =wd g qar
Wt & fF oifseara €1 arfagt s -
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FHU AT §AF g & R oot aw
A THRA § Ig qT ISH FT 34T
waaa g ! s EEd f e ?
FT 2 AIWPT Far g ? giwifs &
gq 19 7 W) oz A F2ar, a5 ergw
TReE W oF @At =ifgw, gger
sifsr Far &, ag & gAg a8 arar ¢

g i § ag g7 Awgar g
Faggaraf ag &fF agan q &
W IR W A1 JTAIH FIAT T8 &
fF st & I ¥ g ME afrcra F
g guar §T § 91 fF ag 9=y
g ar a-mfasmd dE X g a9 aF
FEATIX FIA FT TAREG 7 % a7 0F 98
I geATE FIQA TN, FAT I A1 av
f A g AR afe 3w R W gER
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[=t Fazama 7]

T AE@ F TG TN 5 oFROR F
T F qwar :R fr ag fafagas
agi 2’
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@y fag amr gw @ o gER
zrige §, faddize §, S9% fraw
¥ MewmA st WE? g a% o
TAFTY & gAR AW F s g9
TR @R DA F A P F
IR A g alt § gA ey F FAAg
fs¥s sW@ &1 sy =g f& @ fav
I a1 @ § 38 g 3fefwqg 3
g q1q 749 § 1 faa F Fr qif @ agl
¥ amy §

W FATE ;T GER A q1 4Z
#gr f5 gn 7 & @ FIF H IR
A T I T A A F AT
QT w3 I § FF AwH Avqw {5
ST ft g A & T arfeear o
AT g3 @ AT &7 faa FT gwrfaan
ag A FT qFI, 39 A Fv S@wH
TET a3 1@ T g fr qi Sud e
TIT AT ITY FIAT A FT JIR
g agk ? T 3Ty F9v W A yfw
areg fag gu 79y aIaNg FW@ A JAR
g e ? qg A W @ H AqrAAT
Irzar § % 99 qF N9 WEI § aT a5
gIFIX IqF Q1T T AL F0, 34T
FIHTT [y I9wr FIT Y A ?

SHRI SWARAN SINGH: I will first reply
to Mr. Sondhi’s question. Armoured Personnel
Carrier is not a tank, because tank weaponry
is eatirely different. Even the traction is diffe-
rent. Armoured Personnel Carrier is princi-
pally a protecting equipment which enables
the military to carry people from one place to
another.

SHRI VIRENDRAKUMAR
(Junagadh) : What arms does it carry ?

SHRI SWARAN SINGH : It is ofa com-
paratively minor character.

I will try to be brief in my reply. To the
first question of Shri Kanwar Lal Gupta my
reply is an emphatic ‘No’. Secondly, he asked
what is meant by ‘one-time exception’. By this

SHAH
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term we understand that this will be the only
supply. As to whether they stick to that, that
is a separate matter. Our understanding of the
expression is that this is a one-time exception.

SHRI UMANATH (Pudukkottai) : Excep-
tion itself indicates that itis only once. So,
why say “one-time exception” ?

‘SHRI SWARAN SINGH: I cannot im-
prove upon the language used by an American.
This is what he said. From the expression
“one-time exception” we have ux:dcrstood that
this would be the only supply that would be
made in relaxation of the ban that has been
imposed in 1965. Whether they stick to that is
another matter.

The third question was whether this is an
attempt to pressurize us either to change our
attitude on Kashmir or to compel us to sign
the non-proliferation  treaty. Neither the
United States, nor the Soviet Union, has
ever given the slightest indication to us that
their supply of arms to Pakistan has anything
to do with these two issues. On these matters
we have taken a view, which is a national view,
and we intend to stick to it, whatever may be
in the minds of others.

Fourthly, he asked abuut the quantum of
supply of arms to Pakistan by United States,
Soviet Union and through third parties. On
this whatever information is with the Govern-
ment has been shared with the House from
time to time. The United States themselves
have announced that this is what they intend
to supply. Many other countries do not dis-
close the quantum of supply and one has to
depend on other sources. It will not be proper
for me to divulge information unless it is
authority given by the supplier or we have got
authentic information about the quantum
thereof.

SHRI KANWAR LAL GUPTA: What
about the total supplies from Russia ? N

SHRI SWARAN SINGH : The fifth ques-
tion was about Pakistan making up the total
loss. It is true that they have made up the
losses that they suffered at the time of the Indo-
Pakistan conflict and they have also increased
their military potential, if we compare it with
their capacity in 1965. The only reply that I
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can give, which cou'd more appropriately be
given by the Defence Minister, would be that
during this period we were also compelled to
take matching action and we have tried to
check all the accrual to Pakistan military
strength in  making and formulating our
defence and equipment plan,

Then a question was asked about the state-
ment of my hon. friend, Shri Mahida. The
best thing would be to ask him the question
because he may be able to answer what precie
sely he said and how does he explain it.

SHRI KANWAR LAL GUPTA : Sir, on
a point of order. You must compel the
Minister to reply because the Government is
one and this question is related to what he
has said.

SHRI S. K. TAPURIAH (Pali):
said it is one ?

Who

SHRI SWARAN SINGH : If he wants a
reply from me then my answer is that it does
not arise out of the present question, which
relates to the supply of arms to Pakistan by
the United States.

In answer to his sixth question I would like
to say that we have always laid the greatest
stress on self-reliance and, in the mean time,
whatever we cannot produce ourselves we
should not lightly ignore the sources that have
helped us to increase our defence potential by
supply of various types of equipment. We will
continue to stress the role of self-reliance and,
at the same time, will not hesitate to get
supplies from whatever sources they are avai-
lable so that the time lag between our own
production and the requirements of the situa-
tion may be as narrow as possible.

The last question was about our Chinese
policy. That is a separate matter not at all
connected with the present question-

st AT W oA ysme ugqu,
g ¥ Aee Hfag | Foag qEr ar
fs = & frad gfamx fau, ag s
agl aarar | §¥ aga cargiv MW@AA q@yv
a1 fr =w ¥ frad gfoarr f, |
JAGA FI waAE FL W & It
(swaem)
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MR. SPEAKER : He said that they did
not supply.

ot AT A geA S A | )ede

¥ fomr § ¢
“We are glad that the Soviet Govern-
ment have given consideration to our repre=-
sentations and informed us that they have
not supplied—and do not intend to supply—

any military hardware to Pakistan in addi-
tion to that already supplied in the past.”

Fqgar wigar g f5 wee & feaar
qATS gAT, IWH[  FAEH JAATEY |
FEAFT F R F @ Ay Faar frar
fF 1965 aF fraar gward gar, afsa
TF G ¥ g A T FTAT L,
fogar asg ¥ A FFAMr 9y &,
arq AT F FUET F AG @A
T

F5qe ARGIET, 1T F I F Ay AW
Wy garE § | Y qEr IT—AT A%
qiffeqra gAk A WA §, T@ qwedr
Y gaa ¥ fag Far afr wEA R
#IT AT F I JA-FrIqAT AT F

W®E—ga¥ ar & sarg ffad | agar,

g ¥ FR A 9 FIORT SqEE I
aifgd 1

SHRI SWARAN SINGH : With regard to
the first question, my reply is simple. The
United States of America have themselves
officially disclosed the military hardware that
they are supplying to Pakistan. Therefore it
was my duty to inform the House about it.
The USSR have not disclosed as
supplies they have made to Pakistan. They
did not disclose to anyone else even the supplies
that .hey made to us. Therefore we attach
importance to not disclosing the figures relating
to the supply to us and did not insist that they
should tell us what they are supplying to
Pakistan. . . . (Interruption)

SHRI BAL RAJ MADHOK (South Delhi) :
This was already disclosed in this House. You
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did tell this House as to how many tanks and
other things were supplied. . . . (Inferruption)

SHRI KANWAR LAL GUPTA : You had
said earlier that Russia supplied tanks, 130 mm
guns and other ammunition to Pakistan....

(Interruption)

SHRI SWARAN SINGH : IfI havealready
supplied this, I do not know why he is asking
me about it again. But I do not remember it.
I distinctly remember that I have not supplied
the figures relating to the various items. I might
have supplied. . .. (Interruption)

SHRI M. L. SONDHI : You have given
this in answer to my question.

SHRI SWARAN SINGH : If I have already
disclosed it you can use it. But I do not have
itin my memory. However, today I do not
have those figures.

SHRI BAL RAJ MADHOK: He has
already done so.

SHRI SWARAN SINGH : I think, I did
not give the actual number. ... (Interruption)

SHRI SURENDRANATH DWIVEDY
(Kendrapara) : Sir, if you read this statement,
you will find that althoug it begins with the
sentence that Government shares the concern
of the country and of all political parties,
actually speaking they have not shown any
concern for overarming of Pakistan that is
being done not only by the USA but also by
the USSR and China, and that the country is
faced with a great danger.

I am very glad that so far as the USA is
concerned, they have devoted two pages and
have given us great details of the military
supplies made by America. They have come
to the conclusion thatso far as the USA is
concerned they supply arms to Pakistan in
order that those arms are used against India.
We are glad that at least one assessment regard-
ing one country is correct and our country
accepts this. But, at thesame time, I should
have expected that, having admitted this, they
disclosed what steps actually the Government
has taken or proposes to take to meet this
challenge.
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About USSR he has mentioned it in a small
paragraph and has expressed happiness that
they have given due counsideration to our
repeated representations. The USSR is known
to be the auther of the Tashkent Declaration.
Even in their explanation that they have supp-
lied they say that they have a policy and they
are arming them so that the relationship bet-
ween the two countries can be normalised.
They say that by supplying arms to Pakistan
they are helping in normalising the relations
between Pakistan and India, They say that
this is a part of the Tashkent Declaration that
they are really implementing. This is what
the Russians havesaid. This is the rcason given
by the Russians for supplying arms.

You will remember, Sir, when we pressed
this point in the House for a discussion at that
time, there was a resolution and the Govern-
ment did not agree about it. This is a double
standard that we are always playing and
we are becoming a laughing stock in the
world. The people laugh at us because of
our attitude. However much you may hide
the facts, itis all clear. In this statement, in
avery cleverly drafted sentence, it is being
made out as if no military hardware were ever
supplied by Russia to Pakistan.

SHRI SWARAN SINGH : Where is it ?

SHRI SURENDRANATH DWIVEDY :
May I read it out ? It says:

“We are glad that the Soviet Govern-
ment have given consideration to our repre-
sentation and informed us that they have
not supplied and do not intend to supply
any military hardware. . ...

SHRI SWARAN SINGH : Read it further.

SHRI SURENDRANATH DWIVEDY :
«_...to Pakistan in addition to that

already supplied in the past.”

What does it mean ? It is a very cleverly
drafted sentence. Let us be very clear. What
is the first sentence ? It says, they have never
supplied arms. Probably, what is meant here
is the supply of tractors, helicopters, etc. I want
to put it whether it is not a fact that Soviet
Union has supplied to Pakistan 130 MM/
artillary guns, whether these are military
hardware or not. I want to know whether it
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Government of India or not, that during the
course of these years from 1968 onwards, 85
million dollars worth of military hardware were
supplied by Soviet Russia to Pakistan, Is that
not known to them ? If it is known to them,
why is it that they have now said that they are
not going to supply. When so much details
about the American supply of arms are given
why we have not taken this trouble to bring
facts about Soviet Union supply of arms to the
notice of the country and the House ?

Again, T would like to know one thing more.
Now, they say they have informed us. When
did they actually inform us? Is it when our
Prime Minister met Mr. Kosygin while going
to America, seeing the agitation in the country
about it, that they assured us about it or is it
in reply to the protests that they have been
getting earlier ?

We will be satisfied if in view of the over-
arming of Pakistan a regular discussion takes
place in the House about the military position
of our country and about the defence policy
that we are adopting. I would like to know
whether as a result of the arms supply to Pakis-
tan, let alone all other things, even in the
infantry divisions because of the semi-military
conscription that Pakistan is having, after the
supply of these arms we will bein a great
disadvantageous position because a number of
divisions have to be employed in Nagaland,
for our commitments with China and for our
internal services and practicaily speaking, very
few divisions will be left to confront with
Pakistan. If this is the position, I would really
like to know whether countries like Russia
believe that the balance has been disturbed
and in casc of a conflict with Pakistan, they
would come forward to help us because they
have armed them already. Are they going to
supply you on payment, supply you, the same
materials, the same armaments or the same
things which they have supplied to Pakistan so
that we can meet them and actually what®hey
talk about normalisation can come into being ?

SHRI SWARAN SINGH : With regard to
the first question, I would request my esteemed
colleaguc, a very senior Member of this House
and leader of a Party, nbt to judge our point
of view to the supply of arms by the United
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States as compared to USSR by the length
that is devoted in this reply.

SHRI NATH PAI (Rajapur) : We welcome
it.

SHRI SWARAN SINGH: I would like
him to refresh his memory that there wasa
long debate about the USSR’s supply of arms
and I had at that time the responsibility as
"Defence Minister to handle it.

SHRI NATH PAI : It was an adjournment
motion.

SHRI SWARAN SINGH : I don’t remem-
ber whether it was an adjournment motion or
not.

SHRI NATH PAI : You should.

SHRI SWARAN SINGH : It was a discus-
sion. It was either two hour discussion or some
other discussion. I think Shri Kanwar Lal
Gupta initiated that discussion.

SHRI NATH PAI : It was an adjournment
motion by Mr. Piloo Mody.

SHRI SWARAN SINGH : I don’t remem-
ber what it was. He will any time be impressed
by the length of the statement if he compares
my statement which I made in relation to
arms supply at that time. He will be satisfied
that it is longer than the one that I am giving
about the US supply. That is not very mate-
rial. I would appeal to the hon. Members of
this House to concentrate on the dangers that
we face rather than to have a tendency to
sacrifice our own interest in trying to make out
a case that we are trying to favour one or the
other. (Interruptions) Whether they come from
the USA or USSR, when they are in the hands
of Pakistan, they are a danger to us. We should
view it in that form.

SHRI SURENDRANATH DWIVEDY:
Whet is your reply to it ?

SHRI SWARAN SINGH: Now he says
that I have given information about the supply
of arms by USA but I have not given informa-
tion about the quantity of arms supplied by
USSR. I have already attempted to reply to
that. In this particular case US Government
have officially said that these were the items
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that they have decided to supply to Pakistan
and, therefore, I am repeating what they have
stated. The USSR Government have not
made any such statement.

SHRI KANWAR LAL GUPTA : What is
your assessment ?

SHRI SWARAN SINGH : I will not give
my assessment. We should avoid giving the
information about our knowledge (Inferrup-
tions). It is a military matter.

SHRI SURENDRANATH DWIVEDY :
I have put specific questions saying even the
quantum supplied. What is your information ?

SHRI SWARAN SINGH : I do not either
confirm or contradict the figure which is
nothing but a thing picked up from certain
newspaper reports which I do not accept.

The second question is : what is being done
to meet the challenge ? This is a matter about
which we have replied very often.

SHRI SURENDRANATH DWIVEDY :
This figure has been given by the Defence
Ministry itself.

SHRI SWARAN SINGH : May be. Then,
it is all right. Ifitis given, what more do you
want ? (Interruptions) I don’t remember every
time the reply that has been given earlier.

SHRI SURENDRANATH DWIVEDY :
This particular reply has not been given in the
House. Insome of the Parliamentary Com-
mittees these details were given. The Minister
says : “We don’t know ; we don’t have infor-
mation.” This is rather very strange.

DR. RAM SUBHAG SINGH (Buxar) :
What is the good of the information if it cannot
be disclosed in the House ?

MR. SPEAKER : Whatever may be the case
in the consultative committee that should not
be quoted here.

SHRI SWARAN SINGH: We dogive a
little more information in the consultative
committees than what we can publicly give.
That is the practice which we have followed
all along, because that is not meant for the
public display. I think you cannot accuse us
on this score.
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SHRI SURENDRANATH DWIVEDY :
You cannot say that you have no information.

SHRI SWARAN SINGH: You should
compliment us that we have given more infor-
mation there in the Committees.

SHRI SURENDRANATH DWIVEDY :
Therefore, is it fair to say : “We do not know
anything.” ?

SHRI SWARAN SINGH : I would like
very strongly to rebut this suggestion that in
dealing with this matter we follow double
standards. That is the type of expression which
has been started by several opposition groups.
This is something which is absolutely in their
own imagination ; it is not our policy to treat
it in that form at all.

About the phraseology that has beeh com-
mented upon somewhat adversely by him, I
would like to recall to his memory the state-
ment made on the floor of the House about
the nature of the equipments supplied by USSR
to Pakistan. Surely, there are military hard-
ware things like tanks, artillary, etc. and
these are very much lethal armaments. There
is nothing in the statement, which I have read
again, which in any way condones or conceals
the nature of the supplies made by USSR to
Pakistan.

About the assurance as to when it was given,
this assurance was given much earlier and you
should not connect it with the last talk of the
Prime Minister with Mr. Kosygin in Moscow
when she discussed other matters with him on
her way to UN.

Then, Sir, the hon. Member raised the
general question that we should discuss in the
House our preparedness to meet the Pakistani
preparations, whether in the matter of training,
or acquisition of supplies. Surely, this is a
matter which is usually discussed when we
discuss the Demands of the Defence Ministry.
If there is any other motion which the House
admits, which the Speaker admits, and my
colleague the Defence Minister is prepared to
discuss, I have no objection to that. I think I
have answered all the points which he has
raised.
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SHRI D. N. PATODIA (Jalore) : Supply
of arms by USA to Pakistan needs to be Pro-
tested by us as strongly and in the same
manner as supply of arms by USSR to Pakis-
tan sometime back. The justification and the
arguments given both by the USA and USSR
with regard to supply of arms to Pakistan are
neither impressive nor valid. When USA
supplies arms, they say, they want to reduce
the increasing influence of USSR in Pakistan.
And, similarly, when USSR supplies arms,
they also advance the same argument of try-
ing to reduce the influence of USA in Pakistan.
The fact of the matter is that on whatever
pretext it may be, arms are supplied to Pakis-
tan from all quarters.

Another argument given by them in justifi-
cation of supply of these arms is that it would
not be used against India. It is equally un-
impressive. At this stage, I am reminded of
what President Ayub said sometime back that
“We are getting arms aid not to keep them in
cotton pads.” This saying of Ayub has
been amply justified during all these years.
In this context, I am also reminded of a
statement issued by the Minister, Shri Mahida
in which he said that there is the possibility
of hit and run war by Pakistan, The Minister
is expected to make a responsible statement
and he should now cither be able to come to
the House and explain the circumstances
under which the statement was made or-he
should be considered guilty of making an
irresponsible statement.

But only accusing the USA or the USSR ®es
not solve the problem. We have to see whether
our own house is in order, I am prepared to
agrec with the previous speaker that the
result in terms of supply of arms -by the USA
or the USSR is the result of the failure of our
foreign policy. That it why after so many
years we find today much difficulty with the
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[Shri D. N. Patodia]

major powers in the world. Four major powers
are really supplying arms to Pakistan ; France
is supplying arms to Pakistan ; China is sup-
plying arms to Pakistan ; the USA is supply-
ing arms to Pakistan and the USSR is also
supplying arms to Pakistan. Certain countries
which are inimical to each other, like
China and the USA are friendly to Pakistan,
and all of them are supplying arms to Pakis-
an. I do not know when we might hear
again that the UK is also supplying arms to
Pakistan,

With regard to the policy of non-alignment
I am prepared to say and I am inclined to
say that the policy of non-alignment has been
converted into the policy of appeasement of
Russia today, and whenever the question of
Russia comes, we are going out of the way to
appease them and in respect of important
matters like the supply of arms by Russia to
Pakistan, we try to derive satisfaction by say-
ing that our relations with Russia arc many-
sided and the problem of supply of arms
should be examined in the context of the all-
sided relationship with Russia, and we also
try to derive satisfaction by saying that the
Russians have given us an assurance that they
will not supply it in future. And when it
comes to the question of the USA, our Defence
Minister comes out with the statement that
it is an unfriendly act on the part ofthe
USA.

SHRI SWARAN SINGH: How will he
define it ?

SHRI D. N. PATODIA : Just now, we
heard the hon. Minister saying that he was
not in a position to declare the particulars
about the arms supplied by the USA. Why
is he saying that ? He is saying that because
thereby he wants to conceal the fact that the
amount of arms and ammunitions supplied by
the USSR is very much more compared to
th® ammunition and arms supplied by the
USA. This very Ministry is on record in this
House as having given the details with regard
to the particulars of the arms supplied by the
USSR, and this very Ministry is on record as
having said that according to the information
available with the Government of India, the
USSR in 1968-69 supplied as many as about
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150 tanks to Pakistan and 130 MMGs, ammu-
nitions and radar sets and other miscellaneous
stores. Is the hon. Minister in a position to
deny what was said by this Government a few
menths ago in this very House ?

Apart from this, I have two more questions
to raise. How do the Government explain
today the discrimination practised by these
four major powers of the world against India
as compared to Pakistan, with regard to the
supply of arms ? With the changing pattern
of the world politics, are the Government now
convinced of the desirability of changing their
foreign policy and stopping appeasement of
Russia and adopting in the rcal sense, as
advocated by the Government, a policy of
non-alignment towards all the
equally ?

countrics

SHRI SWARAN SINGH: Most of his
comments were in the form of his own views.
He bas not asked me any particular question.
He has given his own formulation, and his
own enunciation of his views upon various
foreign policy angles, with which 1
disagree.

totally

Ultimately, what he says is that we should
have a policy which is truely a policy of non-
alignment. I am glad that the Swatantra
Party to which he belongs now sees the wisdom
of the policy of non-alignment, though all
along they had been advising us to abandon
the policy of non-alignment and have some
defence pacts or other pacts with other coun-
tries, which has been the Swatantra policy so
far.

About the other matters, I would like to
say that his presentation or his comment upon
various events, if I may use a very mild ex-
pression, is completely one-sided. He knows
the arguments which have been placed before
the House on several occasions when all these
matters about which he has in a perfunctory
manner touched upon today had been dis-
cussed at great length, and I am sure that he
cannot be unaware of Government’s viewpoint
on all these various matters.

There is no question of appeasement of any
country in our policy of non-alignment. We
value help from whatever source we might get it,
and it will be wrong for us to deny the efficacy
or importance of the help in various fields, the
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economic field, the military field, the indus-
trial field etc., that we have received from
the Soviet Union, and I would appeal to him
not to belittle it merely because he belongs to
the Swatantra Party which believes that every-
thing that is Russian is something which
they should not touch and they should always
find some reason to criticise it.

That is not the way our national interests
are served, and I would request him to be a
little more non-aligned rather than always
bring along this angle.

In all earnestness, I would submit that the
matter which is really the provocation for the
present question is the supply of arms by the
US to Pakistan, but it is amazing that he has
not put a single question on that. His main
preoccupation has been to point out that we
are trying to appease the USSR ; that is the
entire thesis upon which he has proceeded.

SHRI D. N. PATODIA: What is he
talking about ?

SHRI SWARAN SINGH : An attitude of
this type weakens our hands in relation to
supplies if they are made to Pakistan. This
type of lobbying, in order to belittle the
effect of American supplies of arms to Pakistan,
is against our interest and I cannot permirt it
to go unchallenged.

SHRI D. N. PATODIA : On a point of
order. ...

SHRI SWARAN SINGH : I do not yield.
Our position with regard to this matter is very
clear. I am sorry if a particular impression
has been created by his quoting some earlier
reply by me. I must be frank with the House
As Defence Minister, I do remember having
replied to several questions about the quantum
of supplies by the USSR to Pakistan, and at
some point I do remember having given the
categories. May be, I also gave the numbers
of one or two items. But even at that time,
I must have qualified it ; if I did not, I want
to qualify it now and say that it was based on
press information available to us. But in this
particular case, concerning US supplies, there
is an official statement by the USA which I
can quote. But I cannot say the same thing
with regard to the USSR’s supplies.
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Therefore, there is no question of changing
our policy ; the more we think of it, the more
we are convinced that the policy we are pursu-
ing is the correct one, and I would request
them to support us.

SHRI D. N. PATODIA : My main ques-
tion has not been answered. The Minister
bad said earlier that so far as supplies by the
USSR are concerned, they are something con-
fidential and Government were not prepared
to disclose it. There isa new fact about the
previous replies by the Minister himself in
this House. He quoted certain quantum of
supply. I quoted 150 tanksand so forth. Is
he in a position to deny what I said ? How
does he justify concealing these facts from the
Housc on the plea that the USSR’s supplies
are not to be disclosed in public interest ?
This is a contradiction. I would request him
to come to the point and not use this argument
to deny information to us,

SHRI SWARAN SINGH : I have already
said, and repeat, that it has never been my
intention, nor is it my intention now to with-
hold information. IfI did not remember what
I said on an earlier occasion, he should not .
use that argument against me. I stand by
every word of what I said on the earlier
occasion.

SHRI D. N. PATODIA : My second ques-
tion has not been replicd to. Isit a fact that
the quantum of arms supplied by Russia was
very much more than that supplied by the
US? Let him reply yes or no.

MR. SPEAKER : He has replied. I do
not think there is any further clarification
needed (Interruptions).

SHRI P. K. DEO : He has not replied.

SHRI D. N. PATODIA : You must protect
me. The figures given by him have been
quoted. Heis aware of that. He is not disclos-
ing the information we wanted but is attribut~
ing motives. What is this ? Ky

MR. SPEAKER : He will please resume
his seat. It has been replied in detail.

13.00 hrs.

MR. SPEAKER :#is question has been
replied to in detail. He asked a second ques-
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[Mr. Speaker]
tion, and he replied again. I do not want to
prolong it further.

SHRI D. N. PATODIA : It has not been
replied to.
SHRIMATI ILA PALCHOUDHURI

(Krishnagar) : In view of the fact that
America is not listening to us, and that it is
not only America which has been supplying
arms to Pakistan, in view of the fact that
Pakistan has been getting Mirage-III aircraft
from France and Cobra anti-tank missiles and
surface to air missiles from the Federal Repub-
lic of Germany and she has been getting arms
from all over the world, what efforts are we
making to get more arms for India ?

Secondly, I am very glad that the hon.
Minister has said that we should concentrate
our efforts on the dangers that we face and
that the hon. Prime Minister has also remark-
ed in her Meect-the-Press interview in New-
York that the situation in India is quite
different because we have on our borders
foreign armies at a distance of 20 feet. In fact,
in Kashmir and in the borders of Bengal in
places like Nadia, we are facing them at even
less than 20 feet. In view of this, may I know
what measures are being taken to have greater
security, so that our borders may be more
secure, particularly in West Bengal ?

Thirdly, there is positive infiltration into
the ordnance factories where there is stoppage
of production of armaments. In view of the
heavy supply of armaments received by Pakis-
tan and the stoppage of production in our
ordnance factories, we do stand in great
danger. So what we are doing to control this
kind of stopping of work in our ordnance
factories and infiltration ?

Fourthly, is the Government aware that,
on the strength of all these arms that Pakistan
is receiving, centres of sabotage have been
built Wy Pakistan where 10,000 people ata
time are being trained in sabotage and guerilla
warfare, and also that they have more than
half a dozen underground jet airports in the
Kashmir border ? In the spy ring that was
smashed in the Uri sector, some of our own
personnel were involved and have been arres-
ted. In the light of all this, what are we do-

NOVEMBER 9, 1970

Re. Motions for Adj. (Query) 220
ing to screen the personnel and stop this
infiltration into the army and ordinance facto-
ries ?

SHRI SWARAN SINGH : I have carefully
listened to all the points. They are very
relevant and important, but the hon. Member
has addressed them to the wrong quarter.
They relate either to the Defence Ministry or
to the Home Ministry, and I am sure that
if they are formulated in a proper form, she
will get the replies from the Ministers concer-
ned.

13.03 hrs.

RE: MOTIONS FOR ADJOURNMENT
(Query)

MR. SPEAKER : Papers to be laid.

SHRI NATH PAI (Rajapur): I seek your
leave to raise the motion of privilege, of which
I have given notice.

MR. SPEAKER: I am cxamining it. I
will refer to it later on. I will let you know. I
am examining all the privilege motions, There
are quite a few of them.
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SHRI P.K. DEO (Kalahandi): I gave
notice of an adjournment motion.

MR. SPEAKER : Parliament has nothing
to do with what the MLAs do. I have not
allowed it.

SHRI P.K. DEO: There has been a
unanimous demand for a steel plant in Orissa,
and the Chief Minister has written to the
Government of India asking whether the
Government of Orissa can go ahead with its
own steel plant.

A grave situation has developed there.
People are agitated. If you do not allow the
adjournment motion, you cannot expect all of
us to participate in the proceedings of the
House. The MALs of Orissa have come here.

MR. SPEAKER : It has nothing to do
terruptions.)

. . (Inter



